FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF CANE AGRO ENERGY (INDIA) LIMITED

RELEVANT PARTICULARS

1.

Name of corporate debtor

Cane Agro Energy (India) Limited

Date of incorporation of corporate debtor

25/05/2007

Authority under which corporate debtor is
incorporated / registered

Company  incorporated under the
Companies Act, 1956 registered with
Registrar of Companies, Maharashtra
(Pune).

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

UO01115PN2007PLC130211

Address of the registered office and
principal office (if any) of corporate debtor

At Raigaon, Post Hingangaon (Budruk),
Tal- Kadegaon, Kadegaon Sangli,
Mabharashtra, Pin: 415305

Insolvency commencement date in respect
of corporate debtor

Hon’ble NCLT, Mumbai Bench Order
Pronounced on: - 30% April, 2021.

Copy of Order Uploaded on the Website:-
5th May, 2021.

Estimated date of closure of insolvency
resolution process

27" October, 2021

Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Ritesh R Mahajan
IBBI/IPA-002/IP-N00048/2017-18/10132

Address and e-mail of the interim resolution
professional, as registered with the Board

B-203, Devgiri, Ganeshmala Sinhagad
Road, Pune, Maharashtra, 411030
E-mail:- riteshmahajancs@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional

B-203, Devgiri, Ganeshmala Sinhagad
Road, Pune, Maharashtra, 411030
E-mail:- caneagrocirp@gmail.com

11.

Last date for submission of claims

19" May, 2021

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details of
representatives
are available at:

authorized

Web link:
https://ibbi.gov.in/home/downloads

Not Applicable




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Cane Agro Energy (India)
Limited on 30™ April, 2021.

The creditors of Cane Agro Energy (India) Limited, are hereby called upon to submit their
claims with proof on or before 19" May, 2021 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No. 13 to act as authorised representative of the classin Form CA. [Not Applicable]

Submission of false or misleading proofs of claim shall attract penalties.

S/d

Mr. Ritesh R Mahajan

Interim Resolution Professional

Registration No: IBBI/IPA-002/IP-N00048/2017-18/10132
Date: 7" May, 2021

Place: Pune
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MP rescinds its order banning sale of soybean seeds ¢ A gk me anything’: Pune tOp cop
holds interactive session on Insta

PARTHA SARATHI
BISWAS
PUNE, MAY 6

IN Arelief to soybean farmers in
Maharashtra, the Madhya
Pradesh government has taken
back its earlier ban on the sale
and transport of soybean seeds
outside the state.

This order followed interven-
tion by the Maharashtra agricul-
ture department against the or-
der with the union agriculture

ministry.

In April, senior agriculture of-
ficers in the districts of Indore
and Ujjain in Madhya Pradesh
had banned the transportation
and sale of soybean seeds out-
side their district borders.

This decision had put the
seed manufacturers of
Maharashtrainaquandary as 3-
4 lakh quintals of seeds meant
for the state was stuckin Madhya
Pradesh.

After Madhya Pradesh,
Maharashtra is the largest soy-

bean-growing state in the

CENTRAL RAILWAY

AUCTION NOTICE
Auction Notice No:- 10-2021
DENS. Assistant Divisional
Engineer {Track), Central Railway,
=olapur on bahalf of the Prasident
of India Invites Auction bid for the
following work:- Type of Auction:
Disposal of Dead and Live Trees
Location of Trees: Pakni to
Dudhni Section. Payment
Condition: The highest bidder will
have to pay 100% amount of the bid
in one installmentand 10% secunty
deposit of lump sum amount on the
spot immediately after auction,
failing which the amount paid by the
bidder at the time of auction shall
forfeited. Completion period of
the Work: 30 Days. Place of
auction Sale: In the office of
Assistant Divisional Engineer
(Track), Central Railway, Solapur
Date and Time of auction:
19.05.2021 at 11.00 hrs. Note:

country. Unlike their counter-
partin Madhya Pradesh, farm-
ers here do not reuse their
seeds and generally buy them
from the market. The state re-
quires 33 lakh quintals of seeds
at the start of the kharif season.

Terms and condition please seen
before bidding the same will be
kept in the office of Assistant
Divisional Engineer (Track),
Central Railway, Solapur.

RailMadad Helpline 138 PAMM/SLP/M42

birlasoft
Birlasoft Limited

CIN: L72200PN1930PLCO59594

Regd. Office: 35 & 3§,

Rajiv Gandhi Infotech Park, Phase - |,
MG, Himpawadi, Pure = 411057,
Tel. Mo.: +91 20 6652 5000
Fax Mo.: +91 20 6652 5001
E-mail: contactus@birfasoftcom
Website: wanw birlasott.com

NOTICE is hereby given

pursuant to Regulation 47(1)

of the Securities and

Exchange Board of India

(Listing Obligations and

Disclosure Requirements)

Regulations, 2015, that a

meeting of the Board of

Directors of the Company is

scheduled to be held on

Friday, May 21, 2021,

through video conferencing,

inter alia,

a) to consider and approve
the audited financial
results (standalone &
consolidated) of the
Company, for the quarter
and financial year ended
March 31, 2021; and

b} to recommend dividend, if
any, subject to declaration
of the same by the
members in the ensuing
Annual General Meeting.

The said Notice may be

accessed on the Company's

website at www. birlasoft.com
and also on the website of the

Stock Exchanges at

www.bseindia.com and

wiww. nseindia.com.

For Birlasoft Limited

Sdi-

Sneha Padve
Company Secretary
& Compliance Officer

Place : Puns
Date : May 6, 2021

Following the intervention of the
state agriculture department,
the above order was rescinded
on May 4.

In the upcoming kharif,
acreage of both soybean and cot-
ton is expected to cross 40 lakh
hectares but the agriculture de-
partment has assured of ample
seed availability. Dilip Zende, di-
rector, quality control, depart-
ment of agriculture,
Maharashtra, said as against 1.5
crore packets of cotton seeds re-
quired in general, the state has 2
crore packets. While the place-
ment of seeds has been com-
pleted in the village level shops,
sales of the same would start
from June 1.

“This is one of the many-
pronged approaches taken by
the state agriculture department

to prevent the spread of pink boll
worm (PBW) infestation in the
crop,” he said.

Given good returns from soy-
beans, the acreage of the oilseed
is expected to cross 42-43 lakh
hectares in the state. Ahead of
the kharif season, the agriculture
department had carried out a
major drive among farmers to
preserve and reuse their seeds.

Zende said farmers have
around 30lakh quintals of seeds
with them while the total avail-
ability of seeds in the state is 40
lakh quintals. “We do not expect
any shortage in the season,” he
said.

Companies procure raw
seeds from farmers and after
processing them, get agencies to
certify them before they are re-
leased in the market.

tenders shall mot be accepted.

GOVERNMENT OF MAHARASHTRA
PUBLIC WORKS DEPARTMENT,

PUBLIC WORKS DIVISION, PANDHARPUR
Web- www.mahapwd.com/www.mahatenders.gov.in

E-Tender Notice No. 02/ For 2021-22 (Online

"B-1’Tender

(Ref:- Government of Maharashtra P.W.Dept, No.CAT-2017P.K.088/Bidg-2 30/04/2021)

Executive Engineer, Public Works Division, Pandharpur 413304 (Near Government Rest Housa) invites Onlina
tenders for the following work from the Indian Contractors who fuffill the qualifying criteria mentioned in the
Bid Document. Bid Document can be downloaded from the portal https:/mahatender.gowvin Exacutive
Enginear, Public Works Division, Pandharpur, reserve the right to accept or reject all tenders. Conditional

EXPRESS NEWS SERVICE
PUNE, MAY 6

RANGING FROM questions on
women's safety to mental abuse
and tricky ones like if you can
"whack" a person for not wear-
ing a mask, Pune Police
Commissioner Amitabh Gupta
answered themin an Instagram
discussion, 'Ask Me Anything.

In the recent past, Pune
Police has considerably in-
creased its engagement with
people via social media with one
of the key focus areas being
awareness on Covid-appropriate
behaviour. Through various in-
novative tweets, the Pune Police
handle has also been highlight-
ing efforts of its personnel on the
ground deployed for pandemic-
related duties.

OnTuesday and Wednesday,
Gupta held a Q&A session on
Instagram and answered many
questions asked by Pune resi-
dents on a broad range of topics.
Police said close to 7,800 users
liked the post while the commis-
sioner received over 250 ques-

Pune Police Commissioner Amitabh Gupta. Express

tions.

One of the users asked if po-
lice really helped women when
they needed it, to which Gupta
responded, "Koi shaq! And if you
have had an experience other-
wise, [ am all ears. Neglecting
women's safety and support
cannot be accepted or en-
dorsed.”

Another user asked how
years of mental abuse by a step-
mother could be dealth with. To
which, the commissioner re-
sponded, "I am sorry you had
some unpleasant experiences. A

transparent conversation and
love has power to resolve many
issues. Have u tried to speak out
about this with your family and
friends? We could only help
with alegal recourse and, in case
of extreme situation, get in touch
with me directly.”

Speaking to The Indian
Express about the Q&A session,
Gupta said, "One-on-one dia-
logue is always effective. Social
media provides an effective
medium of communication.
These engagements are helping
us understand people better.”

A user asked if they could
help the police at the age of 15.
The answer was, "First of all, I re-
ally appreciate the intent to serve
the city. The city's future is surely
in safe hands. About helping, first
you need to speak to your par-
ents for their permission -- they
are your seniormost officers, af-
terall.”

Another question was about
if the police force got any perks
or benefits for working tirelessly
in this scenario. Gupta answered,
"Of course we do, the endless
love, trust and blessings of citi-
zens."

Another user asked if they
were allowed to give a fatka
(whacking) to people not wear-
ing a mask or not following so-
cial distancing. The commis-
sioner responded, "We
understand your emotion, but
what if that person responds
with the same emotion. Then we
will have to intervene for a dif-
ferent reason altogether. Why
don't you carry some extra
masks? Maaro some maskaand
explain with some warmth and
care."

Sr. Name of Work Tender| Estimated | Class of
Mo. Type | Cost Rs. | Contractor |
1 |Repairs to Causway on Mangalwedha Khomnal Salgar Road |
MDA.73 @ Km.1/800, Km.2100 & Km, 22100. (Under FD.R.| B-1 |1,44,50,246/-| Class IV and |
Programme) Taluka-Mangalwadha, Dist- Solapur Above
2 |FA. to Kuotali Khed Bhalawani Shalve Wadikurali o MSH 15 1,08,75,25%-| Class IV and |
Road MDR 170 Km 2700 to 10/00 Tal, Pandharpur, Dist-Solapur.| B-1 Above |
3 [FD.AR. to Pandharpur Degaon Chincholi Takali Sikandar Kurul to 1.28.26.123/- _
Join S.H.201 Reoad SH.390 Km.v100, Km.5/600 to 7600, B-1 Class IV and |
Emaiod, Km. 13200 to 13800 (Repair to Bridge, Bridge Above
Approach and Road surface) Tal- Pandharpur, Dist- Soiapur
Downloading Penod of E-Tender | ; |Dt 07052021 at 10.00 Hrs. to 14052021 at 18.15 Hrs.
Fre-Bid meeting ; == ML=
Date of Opening of E-Tender .|DI. 17/05/2021 at 11.30 Hrs. In the Office of the Superitending
Engincer, Public Works Circle Solapur. (If Possble)

1. www.mahapwd.com
2. www.mahatenders.gov.in

dgipr 2021-22/379

The detailled a-Tendar Naotice is available on following Weabsites.

{Any Changes made in e-Tender shall be improved on the above portals)
3. Motice Board in the Office of tha Executive Engineer, Public Werks Division, Pandharpur.
4. All papars which have bean submitted in Technical Ervelope {Onlina) should be submitted in Hard Copy
within 72 hours of Bid Submission.

sd/-
(D.M. Gawade)
Executive Engineer,
Public Works Division, Pandharpur

CENTRAL RAILWAY

E-TENDER NOTICE

E-Tender Motice MNo. 12-2021
DENS.

DREM{W s, Central Rallway, Salapur
on behalf of the president of India
Invites E-tender from the reputed
firms/ Contractor for the fallowing
work. Mame of Work with its
Locality: Supply of monsoon
material like boulders and sand at

the Work: Rs. 22 10.811.38.
Earnest Money: MNIL. Completion
Period of the Work: 02 (Twa)
Months. Maintenance Period: -.
Cost of the Tender Form: MIL.
Date and Time for Submission for
tender on www.ireps.gov.in
website : 31.05.2021 up o 15.00

Tender on www.ireps.gov.in:
31.05.2021 after 15,30 Hrs, Website
particulars: www.ireps.gov.in
Mote: The Prospective tenderers are
advized 1o revisit the website
frequently before the date of closing
of tender to note any changel
corfigendum issuad for this tender
website; www.ireps.gov.in

RailMadad Halpline 139 PAMMISLP4

Army Institute

of Technology
Dighi Hills, Pune - 411015

Re-Tender Enquiry

Army Institute of Technology is interested in
procurement of Hardware Firewall. Tender Fee
Rs 100/-. (Cheque in favour of Army Institute of

Technology) EMD: RS 35,000/-

Refer www.aitpune.com for details.
Last date of submission: 17 May 2021
email: proiect@aitpune.edu.in,

Tele: 7249250184/8 Extn 2106

SHRI SAIBABA
SANSTHAN TRUST, SHIRDI
At.Post. Shirdi, Tal- Rahata,

Dist, A.Nagar - 423 109
Ph. No. (02423) 258671/258676
E-mail - hospital.purchase @sai.org.in
(Website - www.shrisaibabasansthan.org.,
WWw.Sal.org.in)

DD, PE, WD, Approximate Cost of

The Brihanmumbai Electric
Supply & Transport Undertaking

{Cf The Brihanmumbai Municipal Corporation)

TENDER NOTIGE

e-tenders are invited for the supply of following item.

(1) 70673=1.1 KV, 1Gx 400 5q.MM Copper XLPE Cable, (2) Contract for
arranging Temporary Electric Supply for affected services by providing
Vehicles like Aerial Hydraulic Lifts on Hired basis with crew.
(3) Supplying & Managing Network Infrastructure for Standby MPLS
Connectivity for SCADA Project, (4) Testing & Pinpointing of
Underground LV Cable Faults inthe area of BEST Undertaking, (3) 70657
- Purchase of Engine Qils,

RE-INVITED E-TENDERS

(6) 70409,

FORM A
PUBLIC ANNOUNCEMENT
[Undéer Regulalion & of the Insehency and Bankraptéy Board of kndia
{nsofvency Rescidion Process for Comporata Persans| Regulations, #0016

FOR THE ATTENTION OF THE CREDITORS OF
CANE AGRO ENERGY (INDIA) LIMITED

HQ Dakshin Maharashtra & Goa Sub Area

Jijamata Marg, Near National War Memorial
Pune Camp, Pune-01

Advt No: 411/Suvidha/02

Stk

T, Hame of comorate deior [ Cane Apro Energy ndfa) Liméed

ALLOTMENT OF COMPUTER SALES & SERVICE CEN-

2. | Date of incorparation of corparate deblor| 25062007

3. [ Authorily urder which corparate delior
15 Inc:orparated / registerad
Mirerashis [Funs).

Company incomarated under the Cormparies Ak,
1956 reqistered with Registar of Companias

TRE AT SUVIDHA REGIMENTAL COMPLEX, C/O HQ
DAKSHIN MAHARASHTRA & GOA SUB AREA

4. | Corporabe Idenlily Mo,/ Limnited Liability
Icertitcalion hool corporale debd

L 1 15PNAI0TPLCT 3021

1. Sealed applications are invited from individuals for allot-

5. | Andress of the registered office and
principal oifica (il any) af corparate
el

At Raigaon, Peest Hingangaon (Budruk)

Pl 415305

. Tal-
Kadegaon, Kadegaon Sangli, Maharashira,

ment and running of the undermentioned shop at Suvidha
Regimental Complex, Clo HQ Dakshin Maharashtra & Goa

G, | Insalvency commencemsnt date in

raapect of corparate dabsor 3otk Agril, 201,

________ 5th May, F021,

Hontle MCLT, Murmbai Banch Order Pronaunced an:

Copsy of Oeder Uploaded on te Webshe:-

Sub Area Canteen, Near Kendriya Vidyalaya School,
Southern Command, Pune from 01 Jun 2021:

Ser

Remarks

T [Estimated dzie of closure of insofvency | 27th Octaber, 2071
rasolution procass

Name of Shop

B | Marme and registration nuemder of the
ingokvency prosessional acting as interm
rasolution prodessional

Mr. Fifesh R Mahain

1B3LPA-D0 2 TP-NO0048 20171870132

(a) Monthly Rebate, Rent & allied

charges and Security Deposit will

Computer Sales &
Service Centre

4. | addrass and &-mail of the infanm
resoludion professional, as I'EQFE-‘.ET&:I
with the Boand

10.| Addrass and a-mail to be used far

B2, Desvin, Ganeshmaia Sinhagad
Mzhamashira, 411030

2004, Desvpint, Ganeshmaa Sinhagad

E-mal:- eshmahajancsi@pmai. comn

be charged

Hoan, Pung,

2. The Computer Service Centre will be allotted to Veer

stk Naris / Widows of Defence personnel killed while on

duty /Disabled Soldiers / Ex-Servicemen & Spouses
1 I Widows of Ex-Servicemen based on highest bidder in
the bidding process for rebate to be paid. Individuals
already allotted any Regimental Shop anywhere and

running it, are not eligible.
3. The period of allotment would be for 5 years with a 3

Hrs. Date & Time of Opening of

Note : For more details, log on to website hitps://mahatenders.gov.in.
PRO/AAM(M)/16/2021 GENERAL MAMAGER

ik Detzds of aushonzed
raprasematives ars available al

corespondents with the inerim Maharashira, 411030
resolution prodessional E-mal:- caneanrocimpaigmal com
11.f Last date for submission af claims | 191 May, 2021
(17| Clazses of crdiors, i any, under cause | Hot Appkcable
(] af sub-secton (BL) of seciion 21,
ascertained Gy the imerim resolution
prodassiconal
13, Narmes o Insolvency Professionals Mot Apipkcakie
idertified to act a5 Authorised
Repre=antative of creditoes in a class
iThres names far iach class)
12| (a) Rekvant korms and Wi limic

hittpescibabi. e invhom e dawenlaad s
Mot Appkcabii

2021,

with pract an or bedorme
mensiansd against entry Mo, 10

o
Wr. Ritesh A Mahagan
Infenrm Resokulion Professional

[rate: 7ER Mbay, 2021
Place: Pung

Natice s haraby grven thad the National Comparty Law Tribunal has ardered tha commencemand af a
comorate insalvency resolution process of the Cane Agro Energy (India) Limited on 30th April,

Thie credifors af Cang Agro EnuhrJ;'r (India) Limited, are hereby callod upon o subimil Beir claims
19th May, 2021 to the interim resolution professional &l the address

The Fnanceal credibars shal submil their claims with prosd by eleclranic means only. A8 olher
craciars may submit the claims with praodin persan, by postar by elecinanic means,

f financial creditor belonging to @ class,as isted aganst the emry Mo, 12, shallindicate its choice of
authaniged representative from amang the theee ingalvency professionats listed aganst entry No. 13
1o acl &5 audhansed representaive of thi Glassin Form CA. [Nol Apalicabie)
SII:I:IIﬂiEEiI:I'I of false ar misleading pracds of claim shall atiract perafias,

Registraticn Mo IEBVIPA-Q02P-R0D04S2007- 18701 32

years cooling off/break period subject to other terms
& conditions.
4. Application forms can be collected from 752 Tpt Coy
ASC (Civ GT). Ross Road, Near Apna Bazar, Kohima
Line, Pune from 07 May 2021. Last date of submission
of application is 20 May 2021 by 1200hrs.
5. Applications to be submitted at the following address:

Stn Cell
HQ Dakshin Maharashtra & Goa Sub Area
Pune-411001

(Chairman, Suvidha Complex)

Sd/-

QUOTATION NOTICE

Quotations are invited from reputed Manufacturers as well
as Distributors/ Suppliers/ Agents/ Authorized dealers/
Loan Licensee Company/ Marketing Company & also

Production Company for the supply of-
RT PCR Lab For Shri Sainath Hospital, Shirdi.

1. For detailed information about requirement of RT
PCR Lab will be available on www.sai.org.in

Online Publish Date : 07/05/2021
Time 10.00 A.M.

Last Date of Submission of |13/05/2021

Quotation Time 05.00 PM.

reason thereof.

dgipr/2021-22/374

2.5Shri Saibaba Sansthan Trust, Shirdi reserves the
right to reject any or all Tenders without assigning any

(Kanhuraj Bagate,lAS)
Chief Executive Officer/

PUEBLIC NOTICE

Motice is hereby given that (1a) Mr. Sameer Bhagwan
Bhalerac residing at: Flat N. 15, Swedbindu, G Block, Near
Thermax Chowk, Chinchwad, Pune 411019, (1b) Mrs. Sanjivani
Laxman Bhosale residing at: D-22, Shree Swami Tavasharanam
CHS, A-wing, Room MNo. 302, Near Aapla Bazar, Sector 8, Airoli,
Thane 400708, (1c) Mrs. Vijaya Sanjay Gaigawale residing
at: A-2M1002, Anthela, Nehrunagar, Pimpri, Pune 411018, (1d)
Mrs. Kavita Jalindar Borade residing at: H-3, Flat No. 1002,
Lokmuksha, Lokupwan Phase I, Thane (West), (1e) Mrs. Anita
Suhas Metwate residing at: Swami Samarth MNagar, Survey
No. 216/2, Building AM3, Dighe Road, Bhosarigaon, Pune
411039, (2a) Smt. Pushpalata Sambhaji Randhir and (2b}
Mr. Ashish Sambhaji Randhir residing at: D-2, 504, Gagan
Vihar Society, Bibvewadi, Pune 411037 are the owner of 5 (five)
Shares bearing Distinctive Nos. 166 to 170 (both inclusive) of Rs.
50/- each held under Share Certificate No. 34 of Sakorenagar
Co-operative Housing Society Limited bearing registration No.
PNA/HSG/1697/92 dated 17/12/1992 (said Shares) and are
the lessee of the said Plot described in the Schedule hereunder
written and owners of the Bungalow/structure standing thereon.

The said Mr. Sameer Bhagwan Bhalerao and others are
intending to sell, transfer, assign and convey unto and in favour
of my clients the said Shares and the said Bungalow/structure
and assign the lease hold rights in respect of the said Plot on
certain terms and conditions. The said Mr. Sameer Bhagwan
Bhalerao and others have represented to my clients that the said
Plat along with the bungalow/structure and the said shares are
free from encumbrances and reasonable doubts,

All persons having any claim against or in respect of the
said Plot and Bungalow/structure described in the Schedule
hereunder wrilten or the Shares or any part thereaof by way of
sale, mortgage, exchange, charge, lease, lien, inheritance, gift,
trust, maintenance, possession, sasement or otherwise are
hereby required to make known the same to the undersigned at
the address mentioned below within 10 (ten) days from the date
thereof, failing which the transaction shall be completed without
any reference to such claims if any and will be deemed waived
and/or abandoned.

SCHEDULE ABOVE REFERRED TO
(Being description of the said Plot and Bungalow)

All that piece and parcel of non agricultural land bearing Plot
Mo, 29 admeasuring 473.60 square metres (along with additional
FS1 attributable to the roads, etc. admeasuring about 579.68
square metres) bearing Survey No. 232/1A/29 and corresponding
CTS MNo. 17127 situate at village Lohegaon, Taluka Havel,
District Pune, within the limits of the Pune Municipal Corporation
and within the jurisdiction of the Sub Registrar Haveli Nos. 1 to
27, Pune together with the Bungalow/structure standing thereon
admeasuring 153.07 square metres in Sakorenagar Cooperative
Housing Scciety Limited and which Plot is bounded as follows:

On or towards the East By Open Space.

On or towards the West By Plot Nos. 30 and 31,

On or towards the South By Road.

On or towards the North By Plot No. 28.

Dated this 6" day of May, 2021.

Prasanna S Darade, Advocate

Flat Mo. 7, Abhilasha Apartments, Bhuwaneshwar Society Lans,
Opp. Gata No. 6, Abhimanshree Society,

Pashan Road, Pune = 411 D08

Pune.

epaper.indianexpress.com
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FROM ANYTHING TO EVERYTHING.

BUSINESS

POULTRY

NECC suggested farm-
gate price for 100eggs
0on 07.05.2021 in Pune
withouttray is Rs.428/-
(Rupees four hundred
and twenty eight only)
Phone:NECC 24270724,
26336377, Dealer:
24332689, 24455130,
24265787. 0090284331-36

A Pune Broiler Traders
Association Rateon
07.05.2021 For Live big
birds Rs.91/- Live small
Birds Rs.91/- Contact:-
8695842684. 090281765-1

Pimpri Chinchwad
Broilers Traders
Association Rate On
07.05.2021 For Live Big
Birds Rs.89/- Live small
Birds Rs.93/- Al_
Taqgdeer Broiler (Siraj
Shaikh 9822931357,
7720080489.

0090279428-1

Pune Broilers Traders’
Association Rate On
07.05.2021 For Live Big
Birds Rs.88/- Live
TandooriBirds Rs.93/-
Momin Poultry (Asif
Momin) 26336349.

0090279855-1

Pune District Broiler
Traders Association
Rate on 07.05.2021 for
Live big birds Rs.93/-
Live Small Birds Rs.94/-
Contact: 93091 13062

0090285085-6

Vencobb today’s ex-
shop delivery rate at
Pune Rs.61/- per kg.
Contact (9522)
22872417, Pune (9520)
24269414. 0090284455-1

INo. 15572141A Rank- Ex
SPR,Name - Kadam
Santosh Baban of Vill.-
Kurni, Po.- Malage Bk.,
Tal.-Kagal, Dist.-
Kolhapur (Maharashtra
) hereby declared that
the name of my wife
Padma has been
changed as Padma
Santosh Kadam, name
of my son Sahil changed
as Sahil Santosh Kadam,
name of my daughter
Sakshi has been
changed as Sakshi
Santosh Kadam as per
affidavit no.2339/21 dt.
01/02/2021.0090285227-1

I have changed my old
name- Pradhumna
Deepak Gawande to new
name- Palash Deepak
Gawande affidavit no-
148/2021. 0090285225-1

I, Apeksha Sambhaiji
Raskar, spouse of Army
no. 15577957N, Rank
L/NK Raskar Sambhaji
Mohan, R/0Unit 120
Engr Regt CME Dapodi,
Pune 411031 hereby
declarethatin my
husband’s service
record my DOB wrongly
mentioned as
30/10/1990, but correct
DOBis 30/10/1991 vide
affidavit no-1341/ 2021

0090285230-1

I, Shubhangi, spouse of
Army no. 15563131P,
Rank HAV, Bankar
Laxman Dhondiram, R/O
CME Dapodi, Pune
411031 hereby declare
thatin my husband’s
service record my name
wrongly mentioned as
Shubhangi, but correct
name Shubhangi
Laxman Bankar vide
affidavit no-1339/ 2021

I, Sonali, spouse of Army
no. 15586155L, Rank
L/NK Rahul Gokul
Sawant, R/O CME
Dapodi,Pune 411031
hereby declarethatin
my husband’s service
record my name
wrongly mentioned as
Sonali, but correct name
Sonali Rahul Sawant
vide affidavit no-1340/
2021. 0090285230-3

SITUATION VACANT

WANTED ACCOUNTS
ASSISTANT TO WORK IN
TALLY , WELL-
EXPERIENCED, Send
Biodatato
info@tacklers.co.in
<mailto:info@tacklers.
co.in> 0050178310-1

Wanted Admin Assistant
To Prepare Quotations &
General Office Work,
English Speaking,
Experience 2-3 Years.
Send Biodatato
info@tacklers.co.in

0050178314-1

WATERPROOFING

Without Breaking Toilet,
Bathroom, 5Years
Guarantee, Terrace
10Yrs Guarantee,All
Leakage Work, Free
Visit Authorized
Applicator Dr.
Fixit9225534110/
7666729911

0090278819-4

ADVERTISEMENT

DEPOTS

AUNDH-

Suyog Enterprises,

C/o0 Sandeep Book Stall,
Swajas Complex, Parihar
Chowk, Aundhgaon,
Pune-7.Mob.9422011181.

Chordia

TRl a.
17/18, Aundh Gaon, opp.
lane of Cosmos Bank,
Aundh, Pune-7. Tel:
25886118,9960111123.
Shraddha Ads,
Mrs.Ujwala Kotbagi, 'A’
wing, Vastu-sunder, Near
Kumar Classic, Pune-7.
Tel.9371055799.
San Ads,
Anurag, Plot No. 10, near
Kobe Silzler Cave, Aundh-
411007. Tel: 25881302/3/4.
APPA BALWANT CHOWK

M/s V. V. Medhi,

Varun Medhi, 153,
Budhwar Peth, Near
Jogeshwari Temple, Opp.
Ganraj Books, Above
DTDC Courier, 2nd floor,
Pune-2.Ph.No.
9028967505, 8793647505,
(020) 24492149.
BIBVEWADI -

Ad Services,

Amol Nalawade,
Sr.No0.659/28, Rajiv
Gandhi Nagar, Upper Last
Bus Stop, Bibvewadi,
Pune-17. Mobile
9420729914, 9021851460
Akash Advtg,
C.S.Sawar, 645/1,Shop
No.4,Rasakar Campus,
Bibawewadi Main Road,
Bibawewadi, Pune-37.
Tel: 9922221261.

Ganesh Advertising,

Mr. Vijay Deshmukh,
S.no0.672/2a/2b, Ganesh
Complex, Shop No.3,
Bibvewadi, Pune-37.
Ph.no. 24219660,
9822841930.

BAJIRAO ROAD -

Sri Ganesh Advertising,
R.Nirmala, R. Ravi,
'Remedy’, 1929, Bajirao
Road, Opp. Telephone
Bhavan, Pune-30. Ph. No.
25232762,9922220985.
BANDGARDENRD -

Apex Advtg,

Mapadan Firlosh, Office

No 26-6-7-8, Ashoka Mall,
Opp.Sun & Sand Hotel,
Bandgarden Rd, Pune.
Ph. No.8975758860.
BHAWANIPETH -

Globe Enterprises,
Tanveer Rehman Shaikh,
718, Bhawani Peth, Poona
College Road, Pune-1.

M. 9890073883.

BHOSARI -

Samvad Ads.,

Near Gawli uilding,

Pune Nashik Highway,
Bhosari, Pune 411039.
CHINCHWAD -

Impex Advertising,

Mr. Ashfaque A. Shaikh,
C-25, MIDC Comml.
Building No.1, Nr I.B.M.R.
College, hinchwad, Pune-
411019.Ph.no. 27470282/
9822792583.
Mayureshwar Enterprise,
Latish Balkawade,
Chaphekar Chowk,
Chinchwadgaon, Pune.
Ph.no.9422082164.

Raka Advertising,

Mrs. Vimal Bafna, Raka
Chambers, Bombay-Pune
Road, Chinchwad
Station, Pune-19. Ph. no.
27475055/ 27472250.
CAMP -

Ad India,

Office No. 102, 1st Floor,
Sterling Centre, Opp.
Hotel Aurora Towers,
M.G. Road, Pune-1. Ph. No.
26131993, 26135659, Mo:
9422083670.

Hindustan Advertising
Agency,

Mr. Hiroo Surtani, 7,
Gitanjali Kunj,
Opp.Nehru Memorial
Hall, Ambedkar Road,
Pune-1.Ph.No0.26138113,
26133510, Fax:26131487.
Meenat Advertising,
Mukund Saigaonkar,
827/7,Dastur Meher
Road, Camp, Pune-1.

Tel. 26130542.

DAPODI-

Vantage Advertising &
Mktg.,

Pune
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F % TENDER NOTICE . Army Institute of Technology ERRILIRRIEE
MIAHAVITARAN 1riasolt Cight HitE, Pune 414015 HAT 19 : TeUe TR uiug
ahanaahin Siaie Elaciialy Disbitnden Co Lud = _ & . 9
Superintending Engineer, MSEDCL, Rasta Peth Urban Circle, Administrative Building, Pune faetaire fofies Re-Tender Enquiry u @
411011 invites Tenders from e-registered firms with MSEDCL for Empanelment of Vehicles for SR A ST O S Arm}.r Institute of TEChI’!Dng}I' is interested in ?ﬂ: ﬁw’ ﬁ“ ﬁm
bwa years under RPLIC-as detalls Deiow . P T — procurement of Hardware Firewall. Tender Fee _S; ey T ° o
Tender SCOPE OF WORK Tender Amount it it g O, -, Rs 100/-. (Cheque in favour of Army Institute of B LAl b, RUOR T R0~
SE/RPUCIT-01,02,03/ | Empanelment Vehicle for Two years for SDO 717600/- “”*’“g‘*;- i‘f; - ﬂi;?“:“‘”““ Technology) EMD: RS 35,000/- faTesr TR IRuCHSe g-THfoar GorT shHies Q49R
2021-22 Peshwe Park, Wadgaon Dhayari & Swargate Sdn | (7.176 Lacks) each e B +249 20 ik . p - ) |
il 2 f ; S .2 01 20 5543 Hood Refer www.aitpune.com for details. ||™ 03233 =1 ¥ o1 fom smameimia &
sempuCTos0s0n | copremertvene o Tworensior 1 gosang. | | #m cotshs@itasoicom ||| ast date of submission: 17 May 2021 || 20333 It S F._ g3, W i o
2021-22 Sdn, No.1 & No.2 for Wadgaon Dhayari Sdn (8.952 Lacks) each Vel A sl Lo email: proiect@aitpune.edu.in, A0 F Sfaentol 0l i IR A H. TeRrM
' ;ﬁaﬁ:{:{ Tele: 7249250184/8 Extn 2106 T 0) SRR - i -fafaer yonaien
SE/RPUC/T-07 & 08/ | Empanelment Vehicle for Two years for 984000/- _ SITEITH hT0T IHTRNGT §-2 4TI _5: s
2021-22 Rastapeth Testing Division Batch 1 & 2 (9.84 Lacks) each | | Regfdia aive vewrdis 0 aifm qor et oY= g-ffomr amfauand 9 eme. wR eI
Bid documents are available on our website hitps:fletender.mahadiscom.infeatAppf from | | 501 (fefedn sifemars o PUNE CANTONMENT BOARD gfoe qURi®, & 9 2w R 5”“:['%‘
10/05/2021 to 17/05/2021, Contact Mobile 7875767015, (el RETRies) SEEer, | |sirefrare far, got - 99 009, FENTH - 26453696 / 26452159) | |y /www mahatenders.gov.in/ I HHAEIDER TaHiaH
? _ 2 Jo9Yy, il g Wil q) =41 Golibar Maidan, Punea - 411 {101 Tel, © 2645323696 / 26452159 )
PRO/PZi14/21 Superintending Engineer (RPUC) | | s a9 2oam at i, | [ 172 ax/E-tender GRT/2021-2022 Date-06 May 2021 | | ©.04.3032 TSUNT RIS 3YGeE shd UK
dudle Hareie  Heerd!  HHi NOTICE INVITING E-TENDERS e oTe. fHfae W wvaE Afqw aie fosie
. ﬁﬁﬂﬁaﬂﬁ fa=ier 29 #, :5-::5;%17:2 Online tenders are invited to allot the contract for rights to] | 32.04.2032 ﬁiﬂ'q'q’?r W&?{ ol.00 o||§|qqcc| {|<5'\|(o‘
| I mgﬁﬂl ﬁmg PIhY=Sg 5' g collect Ground Rent Charges from Hawkers for Temporary Fc s
“‘W’ﬂﬁ e - e 4, 922 7 933, gEErE, o1 e, f T]' - %83 Joc fﬁ;;g.agrfgﬁ ?ﬂ'?:ﬂ et occupation of the open space of vegetable and fruit market at P 0R.04.30%7
| I aueadl 439 2930 §5¢00, G +39 3930 £5CTE0 e sydte fd sy | | Ghorpuri Village in Pune Cantonment for a period of one year el /- e/ -
C JaETEE . www.fosecoindia.com S—FF  investor.grievance@vesuvius.com Errﬁﬁﬁﬁmiﬁﬁﬂ (i T from the date of execution m‘mjtracl. The contract will nn.t cr&al_e E@W 3T
FOSECO iz - L24294PN1958PLCO11052 qﬁﬁﬁj.ﬁtﬁ qf¥omaiar frar | [ @NY .nccupancy or tenancy rights over the land which will f%lquﬁ'qa f%mmwuﬁua
e ST ST 20 i continue to be under the management of Pune Cantonment > >

An ISO 9001, ISO 14001 and OHSAS 18001 Accredited C
= ol el 7) giffes  wdwurRe  woged | | Board.

39 #T 2029 g o HAFGH! = e ?RTF:—” Interested firmsfindividuals may download online e-tenders ¥
il S Tl ) st W, @l @ | | from webesite https:/iwww.eprocure.gov.in. NO MANUAL BID s e a'm"‘“"* mﬁ"’“ m" S
AR | Godd e | SO | oo A Wﬂaﬂﬂg wrdl ArFRE @ | | wiLL BE ACCEPTED. t'm"'i'i: ik mlﬂuﬁﬁlmmj 'hmﬁﬁ””” 2010
e fafey | dwaks | iw el e | gfte o mﬁﬁmgﬁﬁ 'ﬁmﬁ W& a8 Dates and time for Bid download, Bid submission, Technical T 3707 TR FhEE it
3;? L 39 7 2039 [31RH. 2020 | AR 139 Ry 3030 | |1 www.birlasoft.com, | | 214 oPening: 1. |aRie w7 hm“ﬁ [ﬁm}m
' sraTifer | FOEIRMET | 3q a1 2030 Srerraffass www.bseindia.com afir|| Sr Particulars Date Time 5. | ol S s | 25/03/2007 —
(& 3 7m) | v wwwnseindia.com a1 e | | No. L [STEwR e, (PR, i) S
] S =S T €.239.95 ¢ 0% 99 5. 359.C19 9.534 2% R et S, 1 | Publication E 03-05-2021 |1/700 hrsﬂ - #ﬁ?ﬂﬂ?#’?ﬁ*mmhaﬁﬂ e e
\ fraiaire fafes 2 |Bid submission starts on 03-05-2021 |1700 hrs e wE A A
AREE: .
Jcm:r I widt/ 3 | Bid submission ends on 24:05:2021 | 1200 brs | || [T oo e wnboes afy - [slewei e ReweT (), TN - O,
i ¥ - Lo 3 : 3 T = W 1 T
< | TS el Meded =Tt 950,185 Riw, qo Pt i B {0 e T Tl = i B e R e ol | R TR T T, HEAIE fE415205
(R, AT A/ R : gl 954 | T4 [Opening of Technical bid 25-05-2021 | 1200 hrs | [ [o woan e 5 foam [, G, i a2t o a0
ﬂﬁﬂﬁ'ﬁﬂ-ﬂﬂmﬁﬂmﬁiﬁlﬂ 1 o qruﬁmﬂmmﬂrmﬁrq-m
' %ﬁ:‘ BT - CHIEF EXECUTIVE OFFICER e s 8 2021
3 | FrerEtEE s avgd M 9,991,165 29, 4o £79.41 2.926.44 - Eﬁ 5 2029 PUNE CANTONMENT BOARD o, |FarEm =m T T S A |27 S 202
T (SUATRTAD ST/ fehe P ¢ ot Date : 06 May 2021 (AMIT KUMAR) ¢ |5 2 e i |6 e S e
L VO AL I A A AR A A | e S .
Linl) ] i EE SRR, ATE-00 2 S A- U0 0048,
¥ | Fematftardt st e 935.CH 4945 fod. ¥ q,4%3.5¢ i ; 2017-2018/10132. ;
Freas T (ITaICRaS ST/ R qg“'g EIIH'-" %, |WEmwE Wi st @ (s-203 Tai, W, e i
o el - e T EeT TR T FE ST T 411030, W
ST EEETe HE) EF:HiEF:IiI Eﬂmﬂﬂl ' TR T A0 A A 377 sEiteshmahajancs @ gmall, com
y o Tt s v o439 | RecMA|  MeeRe| AR wreeh Steres fawTT 3.2, Herg i D e b B LR U
AHER A ST T S HIA TAT, TR UZleT TUTHHI, WAL ¥23 003 3.3 s canegrocirp @ gmail. com
30 AT I (I vy, [T e g wae foe 19 1 2021
ARt ) HETEE g v, | 3 T S A e [= T
FATT AR WO 27 W TR
f |9 (UE-3T) HHHW HiEgd &3L.5Y &3L.5Y §IC.EY CELEAY ) A R T
(v wrmer aott e @, -2 . - : 2 : : 3 ,
: bl il FrdTd AfiE, WA At A e, WA A o W SRR w1 [T T S A
b |vTEr ﬁmf"ﬁ“fﬂ‘lﬂ'mgﬁf”m“'" oo | ARERRSR | | e s T ff -Pfm-ameER (temER) B ot e, ff s | ymm:ﬂm iy Fe o
Equﬁb I Tl = . = - - - D W LT nfafrdian & L ) _ow. ormeraown
S’;ﬂ - : mﬁrﬂ} WA Heaaeemat http:/mahatenders.gov.in T97 A FEE IEL G99 HiEwED B q%p-ﬁ-f' p il i
¢ FHATTY 300 (R 94,49 49,348 9.43 2.9 2 Zh - : : 2 - . :
R 3{ sk 3 ||| e e v s e s, wa o ., W A T I SN | | e qvn 0 w1 o e ol e w6 3k vt ffd wi
' ) il HE AR FTaeT TRt SR e, T Tt e G R wae S W TS oty | | S e g S 3000 2021 T A6 = 6 A
it anfor srEE : T oot mﬁﬁﬂm;mmwmwmmw%%mmm
TR Wil ST FUE e, A A F.10 R FE T S T 6, 2021 A T
fem: fo « it swommE -Fifae g oel aEm o2 T gt s aler FfatErad gyt || A, S R e T T S e e e e, 6
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el fremd weies vemdod o &8 amdn. wfvea fieflo Prasd faes dofren d@dovus

www.fosecoindia.com 799 fivsd few f5. = d@eowgm www.bseindia.com aftr Fow %) hitp:/mahapwd.com  3) hitp:/mahatenders.gov.in
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e e e e EXTRACT OF STATEMENT OF CONSOLIDATED AUDITED FINANCIAL RESULTS

o) Wt A fafa o, ondf 2. amere wd o fafern sharerel T e o, o W fAfae W www.mahatenders. gov.in T SEErETR TR
e a7, Al Hardt ft 7 i e A T S0 TR R T S, T e 9 Wine Tai S 6 s, (Rupees in crores except per share data)

) e e T ot i o wra 7 weam 7 i T e S AT A A A TR f e GE. Sr. Particulars Quarterended Year ended Quarter ended

) werE T v areEET R Eaw @ NIC gieEEE 99 support.eproc. @ niclin 3@ Help Desk Number 0120-4200462, No. 31March 2021 31 March 2021 31 March 2020
0120-4001005, 0120-6277787 ffaw o reastar 9oF An (Audited) (Audited) (Audited)

%) Tt e T e o Hee sfm: Hep AR e iR 5. AR S - 1 Total Revenue from operations 567.10 1,304.67 296.29
WA FEAE T FAA i ﬁi Ef_am = 4 ; 2 | Netprofitfor the period before tax 7319 113.11 31.67
wifr . 2793 e v SR W st 3 Net profit for the period after tax 52.01 81.07 24 .86
fr 8 /u/20390 T TR ] SETATEIE 4 Total comprehensive income for the period

[comprising profit for the period (after tax) and
other comprehensive income (after tax)) 52.13 8217 25.12
Qﬁﬂﬁ# @ Hniﬂnﬂl;!iﬁ‘ BEUTR U ; TEAE, 479 7. 2,1,¢, FEIEt T9w, - 9%, §UEE, IO - ¥9902¢ 5 Paid up equity share capital (Face value 36.65 36.65 36.63

ghm"“' W : 030-25%%4040 WA : bm2159@unionbankofindia.com Rs.2/-each)
Ansive g Earnings per share (of Rs. 2/- each)
- e - 1. Basic {not annualised) 2.84 4.43 1.36
o s = - o = : - 2. Diluted (not annualised 2.84 4.42 1.36
[FergRemsiem sive Remgaam Sih GrHEa dey e T=hiie e fEgRd fere w2003 { i
(wdret dfae)=m dwem 93(2) Yol Rregitdt sevee (vewilie) v 2002 =1 59 3(3) wE] Notes:

gfirrs 4% afe SRm, gEvwy adued aREE, @ T4 S0 Aee G seeres (vdit) aefEvar anel sda, sEes 4% Ak 1 The above results were reviewed by the Audit Committee and approved by the Board of Directors at its meeting held

AFe=y] FYF 93(2) TR 42 A4S STy NG E S HEg HET, Y TS HIvE Aee Fegn /He-faen/ aEeR a7 faes) on 06 May 2021.

o1 AHeTEH] RTER HEY I SEAT AR sYedr Y wattare migdtane) a5y FEw afieg S 49 e, _ 2  The group operates only in one segment, i.e. "Process and Project Engineering”.

'i% TG AT Sielel T e -dea AR a1 wefivan de &, @i & widte aftres srearear ardang | o Raeien s g 3 3 The Standalone audited financial results forthe quarter and year ended 31 March 2021 are summarized below:

HTw §fEaT, ERTww g gi1 Wiel 7E WA HWeleul A A0 el e, SN THE ST Hisleu qU T UeE avearen A efas

wal /iy = e anfir =R wdlhe sl wge Sewn srEeEiEan iiene e e e wER wR it S aEER aegr Sr. Particulars Quarter ended Year ended Quarter ended

Rttt FPL reft eI s AT A, et fiete Ser IR da Sifm §RRAT, FeTR e dieans T S No. 31 March 2021 31 March 2021 31 March 2020

_ ARt AR A9 e T (Audited) (Audited) (Audited)
. FHER / WE-FAGN,/ AR ATg anfor oo
. vt A a Total income from operations 499,22 1,088.54 24417
q |@ofam : 9) W, wEr A gdey, ?) We-weia ot Ryegrel aEmom gAww (T o6,08,399.33 (T W9 @@ €9 ER SE9 T b Nelpmﬁll‘urlhepermdaft&rtax 21.40 71.25 14.25
21 31: Ot AfEAs w99, ¥R 30 S Wie, [AeSel, Menrd, qu-¥qq030, | A OF dElE we) + wEdE g 7 oa/ov/ 3029 c Total comprehensive income for the period 51.65 72.23 14.12
3) wrfteER - aft. s siETa qE, W T gEfiER, TheEnE, oo - ¥99038 IR FANTHIE B0 207 AT JUardie [comprising praofit for the period (after tax) and
e w18 ¢ 0% / 0%/ 3034 wedeedt o : 39,03/ 2039 Dtherl comprehensive income (after tax)]
Hrersrar ausfter - |t s A aﬁ T ATEGT AATGY FESe Fele 5. 904, Uik Fue, Ji6] 18 ArrEaiia aEan Teeee S saiiE, d Earmngs PakEHAm '[_Df Rs. 2/-each)
wed A u, Ao —miear g5, daE gdell, O - ¥990%e, S9%e vug B g aqdEr - o gl 9, ofw - st wm, ofewde | o9 1.Basic (notannualisad) 251 3.89 U.79
T TAe T 90y, ZfEts - fe snfn o 90t 2. Diluted (not annualised) 2.80 3.89 0.78

ST HA U FAGR A -Fetar /AR #a A At wiedre 3R o i §fEar, geuw o a1 A0 sweiel T TR SR S 5Ye 4 The above is an extract of the detailed format of Financial Results for the quarter and year ended 31 March 2021

T, A% T dvtedt ATETFRTEA HENT WaY ST Haer 93(¥) anfdr o Erom e ATHE HA FAIR/ -SSR A o s filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Discloures

ROTATAE : Ay avET aevarE e n::; ﬁwg HEL ﬁﬁim ﬁ SfEER 3. HEHH! HFedia mwﬁ%f Hafe fer/#e- Requirements) Regulations, 2015 and SEBI circular no. CIR/CFD/FAC/62/2016 dated 5th July 2016. The full

AR AR A1 a2 e, HIveAre]  TETET e 3 AT I da A1 ST, FEUHR AT A g g format of the Financial Results is available on the Stock Exchange websites at www.nseindia.com and

gy wfere awua a9 SR WY avgdier W deurd wew soehl gkt sfeemte avgdian S softn/ R dem o ove el anfee www.bseindia.com and on the Company's website at www. praj.net )

HrefrararEt Ty Iuaey SRHe Seans By Hee Surey] HEeE 93(4) Fold aegaihe S el S HE W G s O | ' ' ' z

E’IE'ﬂFEIT:ﬁ?:ﬁﬂT ﬂﬂl'-’.":-i H_EFT':I'-":'UIH ﬂl'l'-"'—ll'*'né! ﬁﬁg’jlﬁﬁ-:‘-’[ Flacg H Fung SHISHIR JOSHIPURA

fovii® : 05 /0% /2099 aifergrr arferad, Date : 06 May 2021 CEO AND MANAGING DIRECTOR

: g 4 e §fEa DIN: 00574970
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